266 Written Answers to [RAJYA SABHA] Unstarred Questions

Piped cooking gas network

2368. SHRI KIRANMAY NANDA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total number of households connected with piped cooking gas, State-wise
in the country during the last three years;

(b) the details of achievements in percentage terms against pre-fixed targets for
providing piped gas connections in the country; State-wise;

(c) the State-wise target fixed for next three years for providing piped gas
connections for cooking; and

(d) what is the quantum of subsidy on piped cooking gas?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) The details of total number
of houscholds connected with piped cooking gas, State-wise in the country during
the last three years are given in Statement-1 (See below).

(b) The details of achievements in percentage terms against pre-fixed targets for
providing piped gas State-wise connections in the country are given in Statement-I1
(See below).

(¢) The details of State-wise target fixed for next three years for providing piped
gas connections for cooking are given in Statement-III (See below).

(d) The Government has accorded highest priority for allocation of domestic gas
to City Gas Distribution (CGD) network for Piped Natural Gas (PNG) for domestic
and Compressed Natural Gas (CNG) for transport segments. The prices of domestic
gas are governed under the New Gas Pricing Guidelines 2014. In North East Region
Government is providing 40% subsidy, inter-alia, on sale of gas for cooking purpose.

Statement-1

State-wise total number of Household connected with piped cooking gas

connections during the last three vears

S1  State No. of connections
No. 31.3.2014 31.3.2015 31.3.2016
1 2 3 4 5

1. Haryana 17124 23236 31042

2. Andhra Pradesh 1659 2339 3143
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1 2 3 4 5
3.  Telangana 443 824 1127
4. Assam 26043 28050 29000
5. Gujarat 1297068 1392657 1507580
6.  Madhya Pradesh 2583 3278 6000
7. Maharashtra 718550 817468 892956
8. Delhi/NCR 434009 560752 636318
9.  Rajasthan 189 189 189
10.  Tripura 14650 17996 22615
11.  Uttar Pradesh 11298 22559 33618
TotaL 2523616 2869348 3163588
Statement-11

State-wise details of achievements in percentage terms against pre-fixed

targets for providing piped gas conmections in the country

Achievement against pre-fixed targets (as on December, 2016)

S1. State Cummulative  Cummulative Reason/Comments/
No. Targets for ~ Achievement Achievement
PNG Domestic for PNG
Connections- Domestic
December, Connections-
2016 December,
2016
1 2 3 4 5

Targets given by PNGRB

1. Delhi 237000 490196 Target already achieved.
2. Gujarat 2622907 1462480 60.41% Achievement.

3.  Haryana 60000 44649 74.41% Achievement.

4. Madhya Pradesh 134000 11397 8.5% Achievement.

5. Mabharashtra 703000 963687 Target already achieved.
6. Rajasthan 100000 192 Kota is the only

authorized GA in the
State of Rajasthan.
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7. Telangana 266000 2229 Hyderabad is the only
authorized GA in the
State.

8. Chandigarh (UT) 400000 224 Chandigarh GA is
under Construction

9. Uttar Pradesh 1067542 246874 43.05771632

Targets not given by PNGRB, Central Government Authorized, Operational

before Appointed Day
10. Assam

11.  Tripura

Recent Authorization by PNGRB

12.  Andhra Pradesh

13. Goa

14. Karnataka

0 29795
0 26834
147267 3476
0 0
0 1558

PNGRB has not given
targets for Upper Assam
GA because Upper
Assam was operational
before appointed day.

Agartala is the only
GA in Tripura and
was operational before
appointed day.

Krishna, East Godavari
and West Godavari are
new GAs in Andhra
Pradesh and they are
under construction.
These GAs were
authorzied in 2015

North Goa is the
only GA in Goa
State and same has
been authorized on
24.06.2016

Dharwad, Belgaum
and Tumkur are new
GAs in the State of
Karnataka, have been
authorized in 2015.




Written Answers to [22 March, 2017] Unstarred Questions 269

1 2 3 4 5

15. Kerala 0 72 Ernakulam is the
only GA in Kerala
State, which is under
construction. Ernakulam
was authorized on
14.10.2015

16. Punjab 14400 0 Rupnagar, Bhatinda,
Fatehgarh Sahib are new
GAs and have been
authorized in 2016.

17. Dadra and Nagar 0 51 Dadra and Nagar Haveli
Haveli (UT) is the new GA, was
authorized on 01.04.2015
18. Daman (UT) 0 0 Daman is the new
GA, was authorized on
01.04.2016
19. Uttarakhand 0 0 Haridwar and Udham

Singh Nagar are the
new GAs and were
authorized in 2015

20. West Bengal 600000 0 GA is under Construction

6352116 3283714

Country’s Over all achievement

51.69% (Target: 6352116 Nos. Achievement: 3283714)
Statement-I111

State-wise details of Targets fixed for providing PNG Domestic Connections for

the next three years

Sl.  State Targets upto Targets upto Targets upto
No. December, 2017 December, 2018 December, 2019
1 2 3 4 5

1. Andhra Pradesh 172219 230441 263710
2. Assam 0 0 0

3.  Delhi 237000 237000 237000
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4. Goa 1483 4794 6712
5. Gujarat 3135617 3668685 3697431
6. Haryana 64868 76228 82718
7. Karnataka 34723 115744 162042
8. Kerala 6105 20350 28490
9. Madhya Pradesh 137183 144612 148856
10. Maharashtra 725588 778297 808415
11. Punjab 194824 212614 222779
12.  Rajasthan 100000 100000 100000
13.  Telangana 266000 266000 266000
14.  Tripura 0 0 0
15. Dadra and Nagar 573 1911 2676

Haveli (UT)
16. Chandigarh (UT) 550000 400000 550000
17. Daman (UT) 378 1259 1763
18. Uttar Pradesh 1169839 1236884 1249445
19. Uttarakhand 4850 16168 22634
20. West Bengal 1000000 1417959 1417959

TotaL 7801250 8928946 9268630

Mixing of ethanol with petrol

2369. SHRI KIRANMAY NANDA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the maximum percentage of ethanol that can be permitted to be mixed with
petrol as per present findings; and

(b) the percentage of ethanol being mixed by the companies before marketing
the petrol?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) As per the Bureau of
Indian Standards (BIS) specifications, ethanol is permitted to be mixed with Petrol
upto 10 per cent.



